FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process
for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF MBE COAL & MINERAL TECHNOLOGY

INDIA PRIVATE LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor MBE Coal & Mineral Technology India
Private Limited
2, Date of incorporation of corporate debtor 03/08/2009
3. Authority under which corporate debtor is | RoC-Kolkata
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U27100WB2009PTC137428
Identification No. of corporate debtor
5. Address of the registered office and principal | Registered Address:
office (if any) of corporate debtor Plot 1A, Sector B, Industrial Growth Centre
Nimpura P.O. Rakhajungle Kharagpur
Midnapore West Midnapore WB 721301 IN
Corporate Office Address:
Ecospace Campus-2B, 6th Floor, Plot No.
11F/12, New Town, Rajarhat, North 24 Pgs,
Kolkata- 700156, West Bengal.
6. Insolvency commencement date in respect of | 12/09/2023
corporate debtor
7. Estimated date of closure of insolvency | 10/03/2024 |
resolution process |
8. | Name and registration number of the insolvency | Mr. Soumendra Podder, i
professional acting as Interim Resolution | Reg. No. IBBI/IPA-001/IP-P00446/2017- |
Professional 18/10789 |
9. | Address and e-mail of the Interim Resolution | 1/427 Gariahat Road (South) 4th Floor, |
Professional, as registered with the Board Kolkata, West Bengal — 700068 |
soumenpodder@hotmail.com |
10. | Address and e-mail to be used for | Sumedha Management Solutions Pvt. Ltd. |
corresp_ondence with the Interim Resolution 6A Geetanjali Apartment,
Professional ‘
8B Middleton Street, |
Kolkata, West Bengal - 700 071 !
ip.mbecoal@gmail.com
11. | Last date for submission of claims 26/09/2023
12. | Classes of creditors, if any, under clause (b) of | Not Applicable
sub-section (6A) of section 21, ascertained by
the Interim Resolution Professional
13. | Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
a class (Three names for each class)
14. (a) Relevant Forms and (a) Web link:.....

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/en/home/downloads
(b) Not Applicable




Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the MBE Coal & Mineral Technology India Private Limited
on 12/09/2023.

The creditors of MBE Coal & Mineral Technology India Private Limited are hereby called upon to submit
their claims with proof on or before 26.09.2023 to the Interim Resolution Professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Name and Signature of Interim Resolution Professional

SOUMENDRA PODDER
) VD/ INSOLYENCY PROFESSIONAL
REG. NO. IBBI/IPA-001/IP-P00446/2017-18/10789
Mr. Soumendra Podder
Interim Resolution Professional in the matter of MBE Coal & Mineral Technology India Private Limited

Reg. No. IBBI/IPA-001/IP-P00446/2017-18/10789

AFA valid till 09/03/2024

Date: 13.09.2023
Place: Kolkata



Notice Inviting e-Tender
E-NIT No.- 08 / Nachipur G.P.f2023-24 ,
Dated- 13.09.2023
Name of the Work- Construction of Concrete Road

From House of Mangal Das Towords Bhasra ICDS
At Bhasra Paschim

BID Start Date- 13.09.2023
Bid Closing Date- 19.09.2023, upto 5:00 PM
Opening date of Technical bid- 22.09.2023 after 10:00 AM
For more details Please visit lo https://wbtenders.gov.in,
intending conlractors may also contact Engg. Depl. of this office
and office notice board.
Sd/-
Pradhan
Nachipur Gram Panchayat

TATA PLAY FIBER

Dear Customer, We at Tata Play Broadband Private Limited (TPEE)
(formerty known as Tata Sky Broodbond Pyt Ltd)} are committed to
provide you with the best possible service, In cose the services are

unsotisfactory, or you have any guery, you can contoct us as under,

Q Write to us ot care@totaplayfiber.com

@3 TPEB Customer Care Number: 1:800-120-7777 (24x7 toli-free).
Remember to take the docket/complaint number of your
complaint/query.

@) Ifyoufind our response unsatisfactory or your complaint
wnoddressed, oppeal to Surjeet Mahapatro (Appellate Authority)
Emait appellateauthority@tataplayfiber.com or
coll: 7982616399 (930 am 10 4:30 pm, Mon-Friday).

&) Logonto httpsi//myaccount.tataplayfiber.co.in/Selfoare/
to eccess the stotus of your complaint on our wab-based
complaint menitoring system

[_'-:‘ Make all payments enline only on the Tata Play Fiber App or

~ Tata Piay seif-care pertal. Tata Ploy Fiber /TPBE does not
accept any payments, recharge or installation charges in cosh
or through any third party links and will not be responsible for
any wrong poyments or fraudulent activity or losses coused to
customer due to any unouthorised third party / link

For ell ether terms & conditions, please visit wwwitataplayfiber.com

Registered Office: Unit 306, 2 Floor, Winedser, Off C ST. Road, Kallng,
Santacruz (East), Mumbal 400098 | CIN,: US4204MH201SPTC267808

AT arvd W PLAY aru trdormiarie of Tote Sarm Pevate Lrrited Al Sy Sedomarha ued ooy intelocton )
propety thery corsis, ae owned by Soy memationsl AL Used wnder Liconse by Tota May

e-Tender Notice

The Executive Officer of Raghunathganj-i Panchayat Samity inviles e-
Tender h & Procurement System from the bonafide and resourceful
18 for the works kisted below:-

Sealed tenders ara hereby invited
as follows for Consl of Leach pit
and Silt Chamber & Construction

Coniractors
ISI.E e _Period of Bid Submission

e-NIT No_ and Date
O4/E0/2023-2024 | 14.09.2023 at 18.00 Hours lo

of Tube well plaiform with
Silt chamber & Leach pit in
different location under Ausgram-ll
Block. 1) NIT Memo No. 1982 /

Memo No: 701 (12) | 21,09.2023 up to 13.00 Hours
d1.-08.08.2023 [
|Details of NIT will be available al the web site hitp:/iwbtenders.gov.in
Sd/-
Executive Officer
Raghunathganj-l Panchayat Samity,

Raghunathganj, Murshidabad

Aus-ll, Dated-00,00.2023 (09 nos.
works) (e-NIT No-62/Aus-l |
23-24). 2) NIT Memo No. 2000/
Aus-ll. Dated-11.00.2023 (10nos
Works) {e-NIiT No-63 | Aus-llif
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Lm.nwmgwuucmnowa furmizhiad below inisraing fenderers ot 10 submit offes
falong wilk PAN cord .-p to date QST, Trage License CC, ITCC.A cradenlial

3 % e Toreter Sz & Date
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Ordr e 113 0 mﬁ’i 'E' g
dotel das Canara Bank £\ | sAnAT s0st ROAD SAANCH
| [P | Kolksa - 700 029

GOLD AUCTION CANCELLATION NOTICE

I'he Bank had published nobce fior Gold Auction on 25.08. 2023 for the under
maentioned Gold Loan accounts peraining o Canara Bank, Sarat Bosa Road
Branch :

5r. No.| Date of Lean| Loan Number | Name and address of the Borrower
14.06.2022 | 180084465030 Rusna Chakr;
207, Saral Bose Road,
& 24.08.2022 | 180104369375 Kolkats - 700 028
3. 24.08.2022 | 180104368713

This is to inform all concarned that the aucton of gold in the above menlioned
an accounts which was schaduled to ta held on 15,09 2023 horeby stands
cancelled as per order dated 06.09.2023 of Hon'ble High Court of Calculta in
WPA No. 19071 of 2023,

Date - 13.09.2023
Place : Kolkata

Sdi- Branch Manager
Canara Bank, Sarat Bose Road Branch

Py L= tiad (Farmarly keown oo Tose Sty Becotbiard Prvake Lissiedt

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulaton 8 of the insclvency and Bankruplcy Boasd of India
(Ingovancy Wu‘br Process for Corporate Persons| Regualions, 2018)
OR THE ATTENTION OF THE CREDITORS OF
MBE CDM. & HNERAI. TECWW INDIA PRIVATE LIMITED

MBE Coal l Nmm Tochnelogy India
Priwata Lim

1. [Name of Corporate Dehw

2. | Cale of incarparation of Corparale 03"0&'20‘1‘3
Dealriar

3. | Authosity under whch Corporate | RoC-Kalkata

Dabior I8 incorporated / regisiered

4, | Corporate idanlity No. ! Limitad
Limbillty Identification Na. of

UZT100WB2008°TC 137428

Carparale Debior
4, | Address of the m offce and | Reglistered Address:
gn:ml office (if any) af Corparate | piot 14, Seclor B, indusirial Growih Centro
baar Nimpura P.O. Rakhajungle Kﬂilra&pur
Midnapore West Midnapore WB 7213
C ate Office Addr
Ecospace Campus-ZB, 6th Floor, Plal No

sg
1172, New Town, Rsarhat, Narth 24 Pps
Kelkata- 700156, West Bengal

f amant date 5 | 120002023
mipoclufmrponlom
7. |Estimated date of closure of| 100032024

nsohvency resciution process

4. | Name and registration number of
tha msovancy profassionsl acting
as Intarim Hesolution Profassions

Mr. Soumendra Podder,

Reg, No. IBEBNIPA-DD1/IP-POCM4E/2017-
168110769

9, |Address and c-mnd of the Inteam
Resolution Professianal, as
registerad with the

1/427 Gariahat Aoad ;Soum} 4th Flaor,
Keikmta, Wes: Bengal - TO0088
saumenpacderi@hatmal.com

10} Acdress and e-madl 15 be used for
corregpondence wih the Interim | GA

Rasolution Professional

Sumedl‘a M.anagnelnem Salullons P, L
% Aparimen, 88
Koikata, Wes! Bengal - 700 071

Ip.mibecosf@gmail.com
71, L=t cate for subm=sion of daims | 26007023

12] Classes of credilors, i ary, under
clause (b) of sub-section (BA) of
seclior 21, nwe“alnl:-d e
Interim Resciulion Pr |

Nol Applicable

Names of | Professionsis

identified to acl a5 Authorised
of credions in a dess

Thrae namas lor sach class)

13 Nol Applicabie

14| (a) Relevant Forms ard _
(B) Details of wuulzw htpsclibbi gow infanthomaidawninass

are available st | {b) Nol Apglicable

(@) Web link-

Notice = hereby given that the National Company Law Trbunal bas ordered the
cammencement af a corporate msolvency resolution pracess of the MBE Caal &
Mireral Technology India Private Limited an 1209
The crediors of MBE Coal & Mineral Tecknology India Prwale Limited are hereby
called upen to submil Besr dams with procf on o belore 26.09.2023 to the Inlem
Resalution Prof Lal the add mentianed againsl entry No. 10
The fnancial creditors shall subimst thair claims with proof by elecironic means only
Al other crecitors may submg the diaims with prool i parson, by post ar by eiectronk:
moans.
A fnancial creditor belonging to 3 class, as listed against the entry No. 12, shall
mdicate #5 choice of autharised reprasentative from amaong tha three insohaenay
profassiona’s listed against entry No. 13 ta act as auth reprasentative of the
ﬂas: [specify class] in Form CA

iszion of false or misleads fs of claim shall atiract penalties.
Nars and Signalure of Intesim Resolution Professicnal ©
Mr. Soumendra Podder
Intanm Resolubon Professonal in tha matter of
MBE Coal & Mineral Technology india Private Limited
Reg. No, IBENIPA-DD1AP - PI04462017-18110760
AFA valid tll DATA2024
Oato: 13.09.2023

Place: Kalkata

KOLKATA DEBTS RECOVERY TRIBUNAL No. 1
42C, Jawaharlal Nebru Road
9th Floor, Jeevan Sudha Buliding, Kolkata - 700 071
Case No, : RC No. 07 of 2018
arising out of OA/423/2012
CANARA BANK -VS- M/S. KMCR WORLD & ORS.
SALE NOTICE

Pursuanl (o the Order No. 35 daled 28.08.2023 passed by the Ld. Recovery
Officer, DRT-1, Kolkata, thara will be sale of Immovesble Properties as
mentioned below "AS IS WHERE 15 AND WHATEVER IS BASIS™ |

Properties Reserve Price

All that property lying and situate Mouza - | Reserve Price of the
Koolveria, J.L. No. 34, R.S. Khatlan No. 20, | propurty Rs_ 6,00,000,00
Khanda Khaitan No. 108, Hal Dag No. 802, C.S. | (Rupees Six Lakh only}
Dag No. 711, PS. - Bhangor, District - 24 Pargana

which is standing in the names of Md. Nadeen | EMD, 10% of Reserve
Khan, Md. Hasib Ahmed Khan and Md. | Price Rs. 60,000,00
Khusrshid Ahmad Khan Covering under Deed | (Rupees Sixty

No. 4618. Thousand only)

The sale will he done through e-auction. The intending purchasers will have
lo depesil an earnest money Tor an amoun of 10% of the resarve grice in the
mannet required foe tiking pact v e<auclion which shasll be adjusted in the
casn of successiid bidder and refunded 1o othor bidders on the date of sale
isalf Successful bidder shall have 1o deposit 25% of ihe sale procaeds afisr
adjustment of EMD, on being knocked down, by naxt date Le. By 3:00 P.M.
after conclusion of the e-auclion, faifing which the sarnest money deposited
shall ba forfaitad. The purchaser shall deposit the balance 75% of the sale
proceeds within 15 days from the date of auction sale. The resaerve price below
which the properiylies) shall not be sol is indicated against the property as
the reserve price. EMDfurther payment shoukd be made fvough RTGSNEFT!
in fo the Account No. 209272434 the name of Canara Bank, Bowbazar
Branch, having IFS Code No, CNRBODOD 152,

The purchiser shall also deposil Poundage lee with the Registry @ 2% uplo

Rs. 1000/- and @1% of the oxcess of the said amount of Rs. 1000/ of the

Sale amount + Rs. 200/ through onfine portal of DRT,

Nalice is hereby given that in the absence of any order of postpansment, the

said property shal be sold by way of onfine Auction (e-auction) which will be

conducted on 18,10.2023 Between 2 P.M. to 4 PM. with 3 minutes unlimited

extension e-auction platform et the prospective bidder is requinad to downicad

the Sale Proclamation and sale notice from E-htips /idriauctiontiger. nal.

Contact Mr. Praveen Thevar, M: 97227 TB828, e-mall Id: whiauctiontiger.

& supportilauctiontiger.net and register their names 1or participating in me

auction with eames! money deposited as per lerms of nolice for sale prockamation

of sale daled 26.08.2023 and submil the reguisite farm belors the Tribunal on

or before 16.10.2023, The participants / intending purchasers are nocessarly

requirned to submit following documents | pagers for registration because only

rEwl'stsrsd participants { intending purchases can lagin and participate in the
~-auckion.

1. Self attasted copy of Pan Card,

2. Sell attested Valid Residental proof.

3. Sell altested Valid E-mail 1D and Maobile Na

However the undersigned wil not be sesponsble for any arror occurred through
net work at the time of Auctian.

The user |D and password will be directly sent to regislered Parlicipants |
intending purchasers with further directions, & any, for login and participsting
in the auction through on-fine. The other tarms and condilions are same as
per prad v of sabe i d by the undersigned on 28,

The Intending purchasers or representatives should contact Suresh Bhakis,
Senior Manager, Mobile No. 99324 77220 & 83349 99303, Canara Bank,
Bowbazar Branch, Kolkata - 700 012 for details & inspection, [e«mail id:
lleb0152@canarabank.com),

Sd/- Recovery Officar
Debts Recovery Tribunal Ne. 1
Kolkata

Dated : 28.08.2023
Place : Kolkata
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PR 306853 Road(23-24).0

23-24). Date of Closing of
Submission of technical and
Financial Bid-18.09.2023 uplo
11.00 AM. For any more details
contact The office of the
Undersigned or visit websile
htip/iwbienders.gov. In.

Sd /-
BDO&EO
Aushgram-ll Purba Bardhaman

&eiel &b Canara Bank A
-

A & L Section, Circle Office
Bells Houss, 21, Camac Strpst. Kalkata - 700 016

CORRIGENDUM

With mferance to e E-auclion Sale Notice
which was publizhed in ts Newspaper on
18.08 2023 and which would be conducted
on 18.08.2023, should be read 2 folews [in
Sl. No. 42) ;

1} The Mame of the Borrower -

Sri Dillp Mishra, Propriedor of Mis, Saswata
Amul Parlour.

il} Outstanding Amount :

Rs. 12,69,052.00 along with further
applicable Interest and charges from
30.09.2022, plus Re. 56,83,825.00 a5 on
31,10,2022 and interest thereon instesd of
Rs. 12 £5,052.00 {Xcng win further sppicable
imerest and charges from 30,08 2022)

Resl ¢f the matler remair unchanged
Incomvenience caused is regratied

PUBLIC §OTCE
E.C Nel30OF 2022
I= the High Coort at Caleutin
Cntnary Original Crel Jiredicinn
Cholemacduam Imsemnen
and Finance Comparny Limied

Amart Holder
dereis-
Mamoni Nozkar & Asy
...Award Dabsce
Ak ofiers ate nvied for sale of 1 No \ehids PRO
1114XP |Medel] beating Exging na

E&24CDJDZ 10235 and Chaszis Mo M"G;v--:a
COD 134850 mying a1 “1 X Pashing Yourl, Vikape
Ustsi, Palice Seation - Usthl 24 Pargamas (south)
743575, Tha reseryes price for the asset @ fxed of
Rs & 80,000 as per the sabizdon repari A1 ollers
must be sccompanied mih an eamest money othe
tarie of 2% of the oid amoamt which iz to be
deposties by may of Demand drak o pay order of
khe (rateament dramn ix fwour of Crobmantalam
ktyemmeni ang Finasce Company Limied atd the
zame mis] reach $o Baf Livrary Cub, 2nd Floor,
Hgh Coutt ot Caloutio oy 430 p= on 25t
Septemoer. JG23. letmnding purchasers may
obign the ierms and sodlions of mle fam the
difize of Hoam 20 6, et Floot 5 Kiran Shankar
Roy Road. Kolkala-7O0 001 on wocking cay
petwsen f5th Eeplesmaer 2023 and 2i=d
Sepember 2003 Falwe o deposit the sames
monsy 2s aforesad may resukn fre ofernefbeng
tonsdersd: The sale of e said aszel shat b=
subjectioconfirmanos by the Hon'ble High Cood
Calcuta in termm of Beonder dated 24 August
225 passed by hs Lodstin Hoe'ble Mistize Rl
Knghan Kapur,

M JAYANTA SENGLPTA

[ADVOCATE RECEEVER)

KOLKATA | THURSDAY, 14 SEPTEMBER 2023 BllSill[‘.SS Standard

PUBLIC NOTICE

This is to Inform public in general
that Kotak Mahindra Bank Ltd has
organized an auction in below
mention respect of vehicles.

TATAMOTORS T3118CBGD
CGO7CH31M
YOM 2016
ASHOK_LEY AL2516BT1
CG13D5712
YOM 2010
ASHOK_LEY ALGP4825
Unreglistered
YoM 2022
ASHOK_LEY AL1615
CGOBAUSD28
YOm 2022
TATAMOTORS LPT 3718
CGO4LEIT2
YOom 2017
6) ASHOK_LEY ALDLSBSII
CGD4NMBI92
Yom 2021
EICHR_VECV EICHER_PRO
CEO4NX4178
Yom 2021
ASHOK_LEY AL1615
CEO4NW1847
YOm 2022
EICHR_VECV EICPRO2114
CEO4NU9674
YOM 2022
10) ASHOK_LEY AL4O19FBTT
CGOTCGBE1S
YOm 2018
11) EICHR_VECV EICHER_PRO
CGO4NX5360
YOm 2p22
12) EICHR_VECV EICPRO2114
CGO7CJT7165
YOm 2022
UNDER HYPOTHECATION WITH
M/S KOTAK MAHINDRA BANK
IS UNDER SALE INITS
“AS 1S WHERE IS CONDITION"
INTERESTED PARTIES CAN
GIVE THEIR QUOTATIONS
(ONLINE/OFFLINE) WITHIN
07 DAYS FROM THIS PAPER
PUBLICATION ie. ON OR
BEFORE 21.00,2023
(Please note that closing
Auction date would not be a
Weekly off / Holiday).

1)

2)

3)

4)

5)

7

8)

9)

kotak

Kokak Manndra Bank
BRANCH ADDRESS :

KOTAK MAHINDRA BANK LTD
Block B 1 Third Floor Puiari Complex,
Mear Pachpedi Naka Chowk:
Raipur Chiattisgarh-492001 or
Contact : Vijay Shukla
Mob. 87133-22999
E-MAIL: wijay shukla@kotak com

SALT LAKE ZONAL OFFICE I oAyt

& 4 DD Block, Salt Lake, Sector-i
First Floor, Kolkata-700 064

Possession Notice
(For movable Property)

sad notice

Whereas. The undersioned being the Authorised Oficer of the UCO Benix, Salkia Branch. under the Securitisation and Reconstruction of
Finenoia Assels and Enforcemant of Seourity imerastAct, 2002{No.30f 2002} and in exerose of powers conferred under sechon 1312)
read with nde 3 of e Security Interast {Enforcament) Rules, 2002 issued & Demand Notice calling upan the borrawer ta reapay the
amount mentianed in the notics plus up 1o date Interest and incdantal expanses and costs within 80 days from the date of recept of the

The barrower having fabied %0 rapay e smount. nolice |s hereby gven to the bormower n particar and public n general that the
undarsigned has taken possession of the plent and machinerny described harein below in exercse of powers confamed fo hims her unider
sacyon 13)4) ofthe said Act read withrule 4| 1) afthe said rules antha date mantionad below.

The barrower in parficutar and the public in general is hereby cautioned nct to deal with the plant ane machinery mention below and any
dealings with the stock will be susjact Y the charge oftha UCO Bank for an amourd together with further interest. ncidantal expenses,

costs and charges
Name of the Destriplicn of the 2] Date of Demand Notice
borrower | Guarantor | Hypothecated b} Date of Possession Notice
Financing Branch Plant and Machinery:- ¢} Outstanding Amount

M/S Siva Plastic,

Prop: Mr. Shishir Bagh, S'a
Rehini Chandra Bagh, 1112,
Sashibhushan Mukhefee Lare,
Sakia, Howrah- 711 108

Branch: Sakiz Branch, 176, G.T
Road, Salkia, Howrsh-T11406.
E-mal: salkiaiiucobank coin
Name of Contact person: Rajdp
Kamakar, Mob: 7002362408

ELH - 75" Automatic
Injection Moulding
Machine Complate
with necessary
Hydraullce &
Electricals (Branc-
ELMAT)

a)16.06.2023

€)ACNo ;- 3203061 0002223 & 326306 10003053

As per demand notice: Rs. B,25.72393 + Rs. 1,50 560.00 = Tl Rs
876,262 8% (Rupees Ning Lacs Seventy-SixThousand Two Hundred
Minety-Twe and Minety-ThreeP aise only)as on 29.05 2023wt intérest
charged up lo 3-01-2023 plus up 1o date interest andinodents
expenses and costs  Present Badance: Rz G864 292 93 |Rupess
Minet acs Swty-Four Theosane Twe Hundred Nirely-Twa and Ninety-
Thres Pase any) as on 13 Seplember 2021 together with furher
Irterest incidental expanses. cosls andcharges.

b} 13.09.2023

Date: 13.00.2023
Place : Salkia, Howrah

Authorised Officer,
UCQO Bank

Police Line Bazar, Burdwan, Pin - 713103, (WB |

BURDWAN BRANCH
E-mail : b1041@psb,co.in

% POSSESSION NOTICE (For Immovable Property)

APPENDIX - IV [See Rule 8(1))

accoun| within 60 days Irom lhe dale of receipt of the said nolice(s),

the undersigned has taken p

dates manhonad below against each account,
In respect of lime avallable to redeem the Sacured Assets.

with e prep will e

The undersigned being the Autharised Cfficer of the Punjab & Sind Bank under the Securitisation and Reconsinection
of Fnancial Assels & Enforcament of Security Interes) Act, 2002 (54 of 2002} and in exercise of powers canfemed undes
Section 13(12) read with Rule 3 of the Secunty Interest (Enforcement) Rules, 2002, issved demand notices an the date
mentioned againgt each account caling upan the respectve Borrawer's to repay he amount as menlioned agains! aach

The Borrower having failed to repay the amount. notices are hereby given to the Borrowers and the public in general that

of the property described herein below in exercise of powers conferred on him
under Sub-section (4) of Section 13 of the Act read with Rula & of the Security Interest Enforcemant Rules, 2002 onibe
The Barrower’s f Guaranior's  Mortgagar's attentan are inviled. lo prowmsons of Sub-section (8) of Section 13 of the Act

The Borrowes's in parboular and the public in genaral = hereby cndioned not to deal with (he gropentyies and any desiing
ta the charge of Punjab & Sind Bank for the amounts and inlerest thersan

) Name of the Branch
No.

b) Narme of the Borrower | Gurantor

Description of the Property Mortgaged

3| Date of Demand Notice
b) Date of Passession
¢) Amount Outstanding

1. | a) Burdwan Branch

All that part and parcel of the property an Land
{bearing al Dag No. 1795, Kh. Nos. 1936 & 834/1,
J.L. No. 1711, Mouza - Abujhati, P.S. - Jamalpur, Dist-

a) 26.06.2023
b) 12.09.2023

). Sl Sh. Patit Paban

2. 5h, Snehashish Bhattacharjes

Sia. Patit Faban Brattachades PW.D. Road.

Borrower & Parlners : Bardhaman belonging to Sh. Kalipada Kumar &
1. Sh. Kalipada Kumar, Sh. Shaltipada Kumar. Details of the Tifle Deed of | ¢) Rs. 16,40,513.07
Sfa. Ujwal Kurmar properly martaged | Sale Deed No, 3285 dated | (Rupess Sixteen Lakn
2. 5h, Shaktipada Kumar, 30,10.2006 registersd in the office of the AD.S.R. | Forly Rhousand Five
Sia, Ugwal Kumar Jarmalpur, Disl. Burdwan and recordedientered in | Hundred Thinesn and
Guarantors ; Boaok No, 1, CD Vialume No. 162, Pages 171 I 181, | Seven Paisa only) and
1. Sh. Ganesh Chandra Bag, Being No. 3295 for the year 2006. Bounded : On | Interast theraon.
Sha. Kamsia Kants Bag X the North - Panchayel Road, On the South - Land of

K. P. Kumar, On the East - Propedy of Cthers, On
2. Smt. Saraju Kumar, the West - Property of Dth
Wio. Sh Kalipada Kumar b i Sk
3. Smt Mausumi Kumar,
Wio. Sh Shaklipada Kumar

2. | a) Burdwan Branch All that part and parcel of the property situated at | a) 05.07.2023

LR Plot No. 648 (P), Kh. No.552. J.L. No_ 127

b) 1. Sh. Subhasish Bhattac Mowza - Nisanka. under Amadpur Gram Panchayet | b) 12.00.2023

7.5 - Memari, Dist - Burdwan, Details of the title

hatlacharjes, Deed of property mortaged | Sale Deed No. 5140 | ¢) Rs. 28,75,628.18
2. Mrs. Rajiaxmi Bhattacharjee dited 08 .08.2017 registered in he ofice of the ADSR | (Rupess Twenty Eight
{Co-Borrower), Wio. Sh. Subhiasish | Memard, Burdwan &nd recordedentered in Book No. | Lakn Seventy Five
Bhatlacharjee 1, Volume No. D210-2017, Pagee - 54072 10 54089, | fousand Six hunnrea
Being No. 021003140 for the yaar 2017 in the name NMI‘" 53
Guarantors of Sh. Subhasish Bhattacharjee, S/0. Patit Paban ‘&5 only)

Bhaltacharjee. Bounded : On the Norih - Village
Road. On the South - Property 5. Bhaltacharya, On
the East - Properly J. Bhaltacharys. On the West -

aw Interast tharaon.,

Date : 14.09,2023 / Place ;: Burdwan

Authorised Officer | Punjab & Sind Bank

tisna simisial am

(e AN W YRS )

.. LOST & FOUND )
We hereby inform that cur company's original CoR issued by
RBI to carry on the NBFC activity have been misplaced and
nol traceable. Il is a cerlificate containing our Comapany’s
name, date of issuance, Reglstration no. and symbol of RBI.
If anyone finds it, please inform at below mentioned address.
Suitable reward promised. if anyone misuse this ariginal CoR
then prompt legal action will be taken on that person/s,

SHIVAM HIRE PURCHASE & FINVEST PVT LTD
CIN: US1909WB1991PTC053245
Address: 7M1 A GRANT LANE 15T FLOOR ROOM NO 304 KOLKATA
Kelkata WB 700012 IN  E - Mall: jemish_dondag@yahoo com
Contacl / fdmmﬁg +891 9925227879

NOTICE
TATA CONSUMER PRODUCTS LTD

Regd. Office: 1. Bishop Lefroy Road, Kolkata — 700 020

Notice is hereby gven that cerlificale for the under menfioned securities of
the company has been lost and the holder of the said securities
Mr. Boda Chithambaram has applied to the company Lo issue duplicale
cerlificata,

Any person who has a claim in respect of the said. should lodge such claim
with the compary at its registered office within 15 days from this date, else
the company will proceed to issue duplicate cerbficate wihout further
infimation.

Mame of Kind of Security & o. of Dislinciive
Tne Hakder Face Volue Securilies Mos,
Boda Enquity Shares with 0 916011 Ta
Chihambaram Face \aue Re 1/- each 916620
Place: Hyderabad, Andhrs Pradesh Apphicant;
DOate - 14 September 2023 Boda Chithambaram

BANK OF INDIA
BARASAT ZONAL OFFICE
ASSET RECOVERY DEPARTMENT

smBork
Bank ol‘z'ufz-:'al BOI 2nd floor, DD-2, Salt Lake, Sector 1,

Hel fidye Beyoresd Hhankl Bidhan Nagar, Kolkata - 700064

Appnndil-l\l [See Rule-8{1)]
POSSESSION NOTICE
Whereas,

The uwers-gned being the Authorised Officer of Bank of India under Ihe
Secuntisation and Reconstruction of Financial Assels and Enfarcement of Secunty
Intarast Act, 2002 and in axerciza of powars conferad undar Saction 13{12) read with
tule 3 of the Securily Interesl {Enlorcemant) Rules, 2002 issued a Domand Notice
dated 24,04, 2023 caling upon the Borrower Mr. Swapan Satkar Sio L1 Salya
Charan Sarkar, Haripur, Asnokenagar, Kalyangarh, Ps- Ashokenagar Dist-
Norih 24 Parganas-743 223, and Mr. Pinku Sarkar (Co-borrower) Harpur,
Ashokenagal, Kalyangarh, Ps- Ashokenagar, Dist- North 24 Parganas, West Bengal,
PFin-743 223, ta rapay the amount mentianed in tha notice be ng Rs.5,05.410.61 +
UCI from 30.03.2023 (Rupees Five lacs five thousand four hundred ten & paisa
sixty one only) within 60 days from the date of receipt of the said natice

The Borrowers having failed to repay the amount. nolice is hereby given 16 the
Bomowers/legal heir in pancular and the public in general ihat the undersigned has taken
possession of the proparty described heein below, in exarcise of powers conferrad on
himiher under Sub-Section 134) of e Act read with rule 8 ol the Security Intarest
Enforcemans Rules, 2002 on this date 12th day of September of the year 2023,

The Borrawersfegal her m parlicularand the pubkc in general is hereby cauticnad nal
o deal wh tha property and ary dealngs wilh the proparty wil ba subjact to the
charge of Bank of India Ashokenagar Branch for an amount of Rs.5,05,410.61
(Rupees Five tacs five thousand four hundred ten & paisa sixty one anly) and
interast therean.

The Borrowear's attention s invited to provisians of sub-section (8) of section 13 of the
Al inrespeclof ime avarable, toredeem te sacured assets

DESCRIPTION OF THE IMMOVABLE PROPERTY { SECURED ASSET
EQM land & building of Mr Swapan Sarkar, measuding an area of 5.78 decimal in the
rame Mr. Swapan Sarkar Daed |-279 of 1987 lying and s#ugte &t Mouza - Tapsbana,
JL-T1, Dag No. R 3. 655, L R2526, LOP-187. Khatien No RS LR- 1780, Hold No,
177306/38, Ward No. 17, Undor Ashokerager Kalyangah Mumcipalily Ps+Block=
Ashokenagar, Morth 24 Parganas. Land & Budiding Bounded By: On the North by:
L.O.P Ko-186. On the South by: Municpal Brick Road. On the East by: By Road,
Onthe Westby: L.O.PNc-157.

Date: 12.08.2023

Sdi- Chief Manager & Authorlsed Officer

Piace: Ashokenagar Bank of india

lq ‘pnb| pun}obnot:onntbonk DEMAND

CIRCLE SASTRA CEHTRE CIRCLE OFFICE : KOLKATA SOUTH
United Tower (3th Floor), 11, Hemanta Basu Sarani, Kolkata - 700 001, E-mail : cs8267@pnb.co.in

NOTICE

[Essued U/S 13(2) of the Securitization and R i
Act, 2002 read with Rule 3{1) of the Security interest (Enforcement) Rules,2002]

This nolics |8 being iwsued in relation 10 he enforcement of sacurity in respect of credit facililles grantad pursuant 1o

of Fi izl Assets and Enfi tof S ity interest

documents execuied by tha borrg

Notios about the same,

i Nors
Nobice Is hareby given by the Authorzed Officer of the secured credior that the following bomowers have defaulted the
rapayment of prncipal and payment of interest of kanscradit fadlities avaled by them from the secured cradfor and thair
accounts have been classified as NPAs, Notices have been issiad %o them uls 13(2) of the SARFAESI Act, 2002 on thair
last knaown addresses. Howaver, the same has returnad unserved and as such they are hereby informed by way of Public

fionied below wilh Punjab National Bank ["Secured Creditor).

2. Mirs. Krishna Roy
Prop of Mis. City Pharma
C/8011, Baghajats

Kolata - 700 092, Wesl Bengal

3. Mrs. Krishna Roy
(Guarantor & Mortgagor]
Prog. of Mis. City Phamma
C/B0M, Baghajalin

Kolata - 700 092, Wesl Bangal

4. Mr. Arun Roy [Guarantor)
Fiat No. 1F, TJE0, Baghajatin
Kolats - 700 092, Wesl Bengal.

b} Kolkata Tellygunge (e-DBC)
Branch (020410)

SL | a) Name of the Accownt | s} Description of Secured Assets a) Date of NPA
No.| | Guarantor{s) with Address b) Dutstanding Amount
b} Name of the Branch c) Date of Demand Notice
1. | &) 1. Ws. City Pharma Primary : Stock of Pharmaceuticais al Shop | a) 31.05.2018
Prop. : Mrs. Krishna Roy E/31, Baghajatin Colony, Kolkata - 700 086,
£131, Baghafatin Colony West Bangal. b) Rs. 85,91,211.00
Kofeata - 700 086, Wesl Bengal Collateral : (Rupees Exghty Five Lakiws

Ninely One Thousand Two
Hundred Eleven orily) 65
on 31.07.2023 with further
interest unbl payment in
nll

1. All that pleca and parcal of 8 sett-contalned
rasidential flat on the 3rd floor on the sastern
portion, baing Flat No 1F measunng more or
%55 a super bult up Area of 450 Sq it consisting
of 1(One) Bed Room, 1(0ne) Dining /Drawing
moom , 1{Ona) Kitchen, 1{One) Tolat and 1{One}
Varandah situsted at Pramises No 74,
Baghajatin, Block C. mailing a6 - CU60,

Baghajatin Colany under PS5 - Ja-diwpur Kulksb F00 092, Dist - South 24
Pgs together with untivided prapoetionate shas ( Imenast in land measuring
mare or less 1 Cottah, 10 Chittak, 18 Sq.ft. appertaining to EP No 131, SP
No. 141 in CS Plol Na, 833(), Mouzsa - Badaraipur, J L. No. 34 being KMG
Premises No. 74 Baghaljatin, Block C, Baghajatin Colony, P 5. - Jadavpur
‘within the KMC Ward No. 102, registered al OSR Alipors, South 24 Pgs vide
g:;d No 01740 of the vear 2007 Name of the Owner : Smt. Krishna

) 30.08.2023

2. All that mentionec Entre Shop (South West Comer) an tha ground floor
maesurng mona of less 125 Sq i covered area lying and siluated at Premises
No. 62 . Baghajatin "E” Block, malling sddress - £/31, Baghalatin Colony.
under P.5 -Jadavpur. Kolkalta - 700 0B6 naving Dead No
HOOD1848 cated 29.01, 2008 within ambit of the KMC Ward No. 101 tpgether
wilh the undivided impanibla proporticnate share in the land beneath the 3
storad budding maasunng more o less 3 Cottah 7 Chittaks 14 Sq i in EP
Nos. 561 and 5614 , SP No. 275 in CS Plot No. 45(P), S.P. No. Z75(P)
silusted at Mouza - Bademasur, JL. Ng 31, P.S. - Jedavpur, comprisad in
KMC Pramises No 62, reglsterad at ADSK Alipore, South 24 Parganas, vide
Dead No. F00018 of 2008. Name of the Owner | Smt Krishna Roy

2, | a) 1. Mes. Khilkhil Deb
Wio. Mr. Pankaj Deb,
Dlo. Knshna Ghoshal

2. Mr, Pankaj Deb

Sio. W, Prafuila Chandra Dab
Both are at : Fliat T-1, 3rd Floar,
Pgs (S). Kolkals - 700 084

b) Garia Branch

Chhayaneer, 151 Srearampore Egsl,
KMC Wand 110, P.S. - Patul, Dist -

All that Plece and Parcel of a resigcential flat | a) 31.12.2014
situated on antire third floor baing Flal No. 7-1
tullding Chhayanasr maasuring more of leas I)F{m, 37,33 446,66
00 Sq.i. super buill up area (11.67%) from the | (Rupees Thirty Saven Lac
share of owners hereln and remaining B8.33% | Thirtly Threa Thousand
from (he share of bullders hareln consisting of | Four Hundrad Forty Six
3 bad rooms, 1 living-cum=dining room, 1 kikchen, | and paise Sixty Su only)
1 tallel. 1WC, 1 verandsh of the said building | as on 31.08,2023 with
along with awnership of undvided propartionate | Rirther intarest undil

of | 1in the land ing 2 Cotlah | paymant i full

c) 04.09.2023

24

ghare
1 Chittak 12 Sq it more or lees lying and siluated
a1 Mouza - Briji, RS No_ 1, Touas 39, JL. 27

comprised in RS Dag No 573 {P} under RS
Khatian 86 wilthin limits of KMC Ward 110, KMC Premises No. 151,
Sreerampora East, Kolkala - 700 084 under P 5. - Jadavpur now Patul in
the District of Soutn 24 Pargana registered in the Office of ADSR Alipore
Kokala WS registered in Book-1, CO Vol-13, Pages from 23561 1 2387, baing
No. 03130 for yesr 2013, land butted and bounded as follows in Deed !
Nerth - Land of RS Dag 573. South - Lend of RS Dag 572, East - House and
tand of Ganash Mondal, Wes| - House and land of Swapan Kumar and 12
feat wide Road.

Sio, Swapan Roy Chowdhury
Bengal, Pin - TOD 032,

Algo at : Ganpatl Residency, Flal
Na. 2, 197/8 Motilal Gupss Read,

Bengal, Pin - 711 101,

Wi, Sankha Roy Chowdhury

Bengsil, P - 700 032.
Also at : Gangali Residency, Flal
Na. 2, 18778 Molilsl Gugsa Read,

pl’|llﬁ mf 3‘13?\ Road, Lake
L WeslB

3. | a) 1. Mr. Sankha Roy Chowdhury
71731, Bikramgarh, Koflata | Weat

Kolkata - 70D 082, Also st ; Eastern
Raitway. DRM Office, Howrsh, Wiasat

2. Mirs, Madhurima Rey Chowdhury
717301, Bikramgarh, Kolkals . West

Kolata - 700 082, Also at : 18853,

Allthal. one resigental marbie Doaring Apariment
£ Unit admeasuning abeut 1064 Sg.Nl of Super
Buit up area, on 181 Floor (The entre st Floor)
of the said bullding being designated as Fiat
No. 2 logethér with proportionate share of land
beneath the said building and all common
spaces of the building namaly “GANPAT]
RESIDENCY" situated at R.5. Dag No. 138,
R.5. Khalian No. 311, Mouza - Solyedpur, J.L
No. 12, within e limits of Kolkalta Municigal

a) 31.07.2023

b) Rs. 24,47,799.00
(Rupaes Twenly Four
Lakhs Forty Savan
Theusand Seven Hundred
Ninety Nine and Seventy
Three pass only) &s on
31.07.2023 with further
Interest until payment in

Corporation (S.5. unil}, under Ward No. 122, | &l
PS5 - Haridevpur, being K.M.C. Premisas No.
1035, Motlilal Gupls Road, Mailing Address - | ¢) 25.08.2023

19718, Motilal Gupta Road, Dist - Soulh 24
Parganas, Kolkata - 700 032, Wesl Bengal
which is butted and bounded as follows :
On the North - LS. Dag No. 617, On the South.
R S Dag Na: 638 and 12 At wide Commoan

Pm 700 045
b} Broad Street Branch

On the Easl - R.S. Dag No. 138, On
lhe Weat - RS Dag No. 138, As per deed
Properly awned by Mr. Sankha Roy
Chowdhury, S'e. 5 ' Roy Cl
and Mrs. Madhurima Roy Chowdh
Sarkha Roy Chowdhury,

¥
y, Wio

of such realzatoninGoms,

The above Borrowers are advised o make the payments of the anlire dues with up to date ntarest within 60 days from
date of publication of this notice as per the provision of the SARFAESI Act, 2002. They are atso notified that in terms of
Sec 1313} of tha said Act, they shall not after publication of this Notice, transfar by way of sale, lease or olherwise (cther
than in the ordinery course of business) any of the secured assets abave refermnad to, without prior wittan consent of the
Bank. They are aiso put on alert thal any contravantion of this stalutory injunciion | restreint. as provided undar the sald
Act 15 an offensa. |l for any reason, 1ha secured assats ane sokd or lessad oul In the ordinary course of business, 1ha sale
proceads o mcome realized shaill be deposiled / remitied with/ta tha Bank. Thay will be liable to ranoar proper account

Date : 14.09.2023
Place ; Kolkata

Authorized Officar
Punjab National Bank
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